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and Btate Legislature (St.)

SHRI G. VISWANATHAN (Wandi-
wash): We arg preparéd to give you
enough pewer.

MR. SPPAKER: Suppose the Ele-
tion Commissioner says: T am im-
dependent; I am not bound to do this’,
Then where will I be? There is no

quesgtion of new powers for the
Speaker,

SHRI SHYAMNANDAN MISHRA:
How powerful the Bihar Speaker is?

SHRI G VISWANATHAN: The
Speaker has allowed it in Bihar.
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Do not présume my action. (Tfiterrup-
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Rule 377

SHRI P, K. DEO (Kalshandi):
Mr. Speaker, I am reminded of an-
incident in 1069 when Shri Jawahar-
lal Nehru was the Prime Minister
He came and apologised to me and
to the House; it is on the record. You
can see that. .
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13.11 hrs.

MATTER UNDER RULE 377

NON-AVAILABILITY OF
EKERALA

WAGONS IN

DR. HENRY AUSTIN (Ernakulém):
Mr. Speaker, 1 wish to draw the
attention of the House to a mitter
of public ifrportahce, mamely, the
non-availability of wagons to lift rice
from various parts of the country to
famine-stricken areas, particularly to-
Kerala. The leaéing newspapefa of
Kerala have tome out with the héws
that rice is available, particularly in
Nepal and recognised agencies have
purchased rice froti Nepal, dbout
5,000 tofitbs, &nd this is lythg fhere
and could not be moved due to Hoh-
availability of trahsport facilitiés. I
am ridt Stre Whetier thesé rdborts
are correct. Everyone in this House
is #ware bf the seriots thod situition
that is faced by the people of Ker#li.
The Onam festival which symbolises
pietity, during Which fetidd Sbrd
Mahabali is supposed to visit évery
home in Kerala, is fast approaching.
Phis s celdbrated With griMt sclat
& u Titicnal Festivad it edtly ‘Saptem-
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ag possible and distribute at least six
otiices of rice per head to the people
of Kerala., It is this critisal period
that the papers have come out with
the above said alarming reports. I
shbuld trequest the hon. Railway
Ministet to find out whether this is
true; if not true, he may inform us
about the actual position In any
case artangements should be made.

I am told by knowledgeable
friends that in the railway station
called Jaglani in North Bihar on the
border of Nepal, rice is being stored
by recognised purchasers and it is re-
ported that wagong allotted to that
station had been either withdrawn or
diverted to other places. This poses
a serious problem. I do not know
whether it is true or not; but, this
matter should be looked into. A team
of ministers and political leaders
from Kerala are here in town to re-
present to the authorities concerned
and make adequate arrangements to
transport rice to Kerala. Therefore,
I request the hon. Railway Minis-
ter as well as the Foed Minister to
look into the matter. I am told by
Andhra friends that rice ig available
in Andhra and that it could be sent
to Kerala. Arrangements should be
made to despatch rice.

THE MINISTER OF RAILWAYS
(SHRI L. N. MISHRA): Sir, { sm
thankful to Dr. Austin for raising
this matter. The Chief Minister of
Kerala was here a few weeks back
and we had = discussion with him
about the movement of foodgrains to
Kerala, The tposition is ‘this. "The
programmes for movement -of rice to
Eerala placed upon the Railways by
the Food Corparation of India are
being carried out comcurrently. The
outstanding demsnd in Andhra Pra-
desh for movement of rice to Kerala
till yesterday was only 50 wagons,
and this too is being cleared today.
Wagons are 'being supplied -as dmients
are placed by the FCI from .day to
day.

BHADRA 1, 1805 (SAKA)

13.16 hrs.

SUPPLEMENTARY DEMANDS FOR
GRANTS (RAILWAYS), 1973-74—
Comntd,

MR. SPEAKER: Now we take up
further discussion on the Supplemen-
tary Demands for Grants in respect
g! the Budget (Railways) for  1973-
4.

We had fixed up one hour for this,
but one hour has already beeu taken.
Now the Minister’s time is leit. How
much time will the Minister take?

THE MINISTER OF RAILWAYS

(SHRI L. N. MISHRA): About 25
minutes,
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SHRI S. M. BANERJEE (Kanpur):
I would like to have a few minutes.
(Interruptions).

MR. SPEAKER: In am sorry. If
I allow ome member, there will be
many any cthers .&lso who would like -
to speak. I sincerely teH you that we
are very fight in our programme. I
am going to put it again to the Busi-
ness Advisory Committee, We are.
sing a lat of time every day.
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